CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,O1d Red Building,Allahabad-211001
Regional Branck, Allalabad
ated: 27/08/2016

To

Appellant as per address in table below

Respondent as per address in table befow

Final Order No, A/70717/2016-SMIBR] dated 12/08/2010

! am directed to transmit herewith & certified copy of order passed by the Tribunal under section 05(5) of the
Finance Act, 1994 relating to Service Tax Act, 1994, o ‘\\

Asstt. Registrar
Application Appeal Name and Address of Appellant

1 ST/CROSS/1H2005 ST/145/2004 CCE MEERUT
EXCISE CHOWK, UNIVERSITY ROAD,
MANGAL PANDEY NAGAR,

MEERUT - 250005,
Name and Address of
Respondent
: G.M. TELECOM BSNL
MISSON COMPOUND
SAHARANAPUR,UP

an

Copy To
3Advocate(s) / Consutant(s):

Aalok Arora, Advocate
82-MISSION COMPOUND,
SAHARANPUR,

UTTAR PRADESH

247001

4 Additional Party's Name & Address

& Bar Association, CESTAT, Allahabad

6 Drircetor Publications, Cusioms, Excise. LF. Estate, Delhi

“ Mis Contax Publications Pyl tad., 1512-B, Bhishm Pitamab Marg, New Delhi-3

8 Company Law Institute of Tndia Pvt. Ltd., No.2 {old 116,36), Vaithyaram Sueel, T. Hagar, Chennai 17
9 Taxmann Allied Service Pyt 1id., 5932, New Rohtak Road, New Dejhi-1 16005

10 Lasy Service Tax Online Dot Com Pvt. Ltd., 4074, 1scon Mall, Satellite Road, Ahmedabad-15

11 LAWCRUX Advisors Pyt Lid., LAW House, 1-8, Sector-10, Faridabad 121003 {Haryana)

12 TaxindiaOnline.com Pvt, Lid, 2nd Floor, Vasant Arcade, Vieait Fouj, Hew Dl 1 100740

13 Mark Professional Services Pvt. Lid., 108, Everest Block, Aditya Enclave, Hyderabad - 38

14 The 1CFAT society, 52, Nagatjuna Hill,Punjagutia Hyderabad.-500082

15 M/S Knowledpe Processing Pvi. !td.(tﬂxmanagc-mcntindia.com),FF-19,! st Floor,Cross River Mall,CI3D
Ground, Near Karkardooma Court,Defhi-110032

16 CH.R. 17 Office Copy _}JS/GUMd File ,_lﬂ,_——_("!'(

Asstt. Registrar



Mise, Application 80 ST/Cross 19/ 2005
Appeal No. ST AL/ 2004 -5 (S8

1

_USTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

SINGLE MEMBER BENCH

Misc. Application No.ST/Cross/19/2005
Appeal No. ST/145/2004-ST(SM)

Dated of Hearing/decision: 12.8.2016

[Arising out of Order-in-Appeal No. 507/CE/MRT-1/2004 dated
16.08.2004 passed by Commissioner (Appeals), Central Excise,
Meerut-1}

For approval and signature:

Hon’ble Shri Anil Choudhary, Judicial Member

1. Whether Press Reporter may be allowed to|
' see the Order for publication as per Ruie 27
of the CESTAT (frocedure) Rules, 19827

20 Whether it would be refeased under Rule 27
o of the CESTAT {(Procedure) Rules, 1982 for
publication in any authoritative report or |
not?

3717 Whether their Lordships wish to see the fair |
copy of the order?

Department Authorities? &
C.C.E. Meerut-I Appeltant
Vs,
G.M. Telecom BSNL Respondént

Appearance:
Present for the Appellant: Shri D.K. Deb {Assistant Commissioner} A.R.
Present for the Respondent: Shri Aalok Arora, Advocate
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Wise. Application Ne.$T/Cross/ 1972008
Apreal No. ST/245/2006-ST(SM)

2

Per: Anif Choudhary

Appeal is disposed of as withdrawn under litigation policy as

prayed in Application without entering into merits.  Cross objection

also stands disposed,

(Dictated and pronounced in the open Court)

N et

(ANIL CHOUDHARY)
MEMBER (JUDICIAL) =
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